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Funds given to   Andhra Pradesh for 

social welfare schemes 
*^8o. SHRI B. KRISHNA 

MOHAN- : Will the Minister ot 
Welfare be pleased to state : 

(a) what are fhe details of the lands 
given by the Central Govern- 

merit to the Andhra Pradesh Govern-
ment for social wrlfare schemes duiing 
the year 1984-85 and 1985-86; 

(b) whether any complaints have 
been received by the Central Govern-
ment on the involvement of ITDA/ 
Department of Tribal Welfare in liquor 
^vending in tribal areas in Andhra 
Pradesh; and 

(c) if so, what steps are being taken 
by Government to remedy this 
situation? 

THE MINISTER OF STATE OF 
THE MINISTRY OF WELFARE 
(SHRIMATI RAJENDRA KUMAR I 
BAJPAI) : (a) The details of the funds 
allocated and.given to Stale Government 
of Andhra Pradesh by the Central 
Government for social welfare schemes 
duiing the year 1984-85 and 1985-86 are 
shown in the attached statement. 

(b) Yes Sir. 
(c) The State Government was 

advised by the Tribal Developments 
Division, then under the Ministry of 
Home Affairs, to reconsidei the Excise 
Policy in the interest-of tribals. And in 
response, the State Government 
intimated that a new policy had been 
adopted after accommodating the views 
of the Government of India, 

  


